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MR SPEAKER : Some other
motions can be there, There are
other avenucs available to you, but
not this,

o TrHATY AW T e (§TgT)
gsgw oY, §3 fagm 222 ¥ fadegr-
fewrz %1 ox Afew frar ¢ fs w7
AGI QT Fow M F AT F
w9y &1 WY {7 wawrq fear g

wsaw wgreg ; F @ a

I will look into it ;I will tryto
get all the facts, *
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Do mot worry. I will look into
it, .
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MR, SPEAKER : WhenI am on
my legs you should sit down,
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(Interruptions)**

**Not recorded,
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12.06 hrs.
PAPERS LAID ON THE TABLE

NotiTication under Indian Railways Act

THE ‘MINISTER 'OF RAILWAYS
(SHRI  A.B.A, GHANI  KHAN
CHOUDHURY) : I beg to layon the
Table a copy of the Indian Railways
(Open Lines) General (Amendment)
Rules, 1984 (Hindi and English
versions) published in Notification No,
G,S.R. 476 (E) In Gazette of ladia
dated the 28th June, 1984 issued under
section 47 of the Indian Railways Act,
1890.

[Pfaced in Library. See No, LT-8438:84].

Ministry of Shipping and Transport
(Fatablishment Section¥Chartering Wing
(Group A and B) Recruitment Rules and
(Transport Wing) Fxecutive Engineer
(Civih Ship Building and Ship Refair
Division Recruitment Rules

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) on
behalf of(SHRI K.VIJAYA BHASKARA
REDDY): [Ibeg to lay on the Table
a copy each of the following Notifica-
tons (Hindi and English versions)
issued under proviso to article 309 of
the Constitution :—

“(I) The Ministry of Shipping and
“  Transport (Establishment
Section)  Chartering  Wir
(Group A and B) Recuitmen!
Rules, 1984 published 1
Notification No. Q.S.R. s
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